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mysslf, my Spouse and dependants:

{Assets In-Joint name Indicating the extent of Joint ownership will also have to. be

given)
H]h, : S iR Smm:}‘:g} M,,&}Q )
Cash A~ B2 ; .
,“ f,Lo.g,cOF 15000F
(1) | Deposis.in 20,090
'Banks,-ﬁnandal S 569
Instiutions And | . - - o i e 5
Non-Banking: e ved
Financial Momaal
: Companles
" (5ii) | Bonds, _ CERE S ] PR
Debenturas ard - s : it i
| Shares in B =
coinpanies - e
(V) | Other financlal | Lic
Institbtons
Meoloae) o [P0 | £ 2 i
Savings, LIC ea
Pollcies, etc Yeasly
L . ;
(v) | Motor Vehides :
(detalls of U = Sk Gl T
make, etc.)
(vi) | Jewellery. (give: | (nold 1o Gold D%¥™
details of
welght and Gives 20gr|Slver GO 25 R s
value) ;
(vil) | Other assets,
such as values 38
of claims / : R — T T
interests

i Note: Value of Bonds / shares / Debentures as per the latest market value In- Stock:.
Exchanga in respect of lsted companies and as per books in the cese of non lbted

- companles should be given.

* Dependanpt here means 2 person substantially depéendent on the Income of the

employee. .



—qurent rnarkm: value

o

‘Non-Apgriciitural Land

- Locatlon(s)
- Surveryy npmber(s)
- Extent (Total
measurement)
-Current market value

(1)

Bulldings (Commerdal
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market
value

(V)

| value

Houses / Apartments,
etc,

- Location(s)

- Survey fdoor i
number{s) :
- Extent (Total
measurement)

- Current market

&)

Others (such as el

interest in prope:ty}

—

)

institutions and government dues:-

1 give hergin below the details of my liabilitles" / overdues to _pub}if financial

[Note : Pleass glve separate details for each item)

Ambount outstanding as

No.

Description

Homs A addrzss of Bonk /
Financkal Institotons{s) /
Depzriment [2)

(1) Loans from Banks

Sﬂ)i_ T

[(3)

{li) Loans from financlal

g

institutions

(i) Government Dues:
(a) dues to departments
i dealing with government
accommodation

(b) dues to departments
dealing with supply of

e

water
(c) dues to departments
dealing with supply of
electricity
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=T (d) dues to.departments ¥ ; ; Gt
dasnihg wath vetepfiones - | '

(2) dues to departments :
; deanMgmnmw 7 25
ejycraft and hellcopters)
() Other:dues, any = =
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pied. Giva olsy Penmanent:
| Aocount Number {(PAN)]
(11) Wealth Tax [Ako
indicabe tha assessment
year upto which Wealth
Tax return fied.]

()i} Sales Tax [Only In

case of proprietary _— —
business]
(iv) Property Tex — T

GPF/CPF/PRAN No.  :- pTS[BLA — 120 i j

Gender s (M/F)

Date of Birth : _-" > |6 \ 72 \ = S: _;C_)' ' {DD/MW

Class/G 5E ‘ :
ot [ ¢ ] wwo

2l - [Bivax Lespslabve A CCe by S
{Full Name €.9. B.A.S.-Bihar Administrative Sesvice,

8.5.5.- Bihar Secretariat Service erc.)

Home District ) = @M‘ﬁ“g pu—u'— J
1 heraby declare that tha above detalls are true to the best of my
knowladge and bellef, : ;

: S'ignatljire -BFTHTT ippPTRESIES s~ oceenzsstert
Name of Employee: . g“’ﬁllK\AMfQﬁ\ ga\

Place:. Pcr{ ‘?\q ...... - Designation:, DF FJ'.';,GZ. (\'H’Q—"C“ é\"?’a!%
Bater L Q2 Z D‘l&’ Department:. ._13213.\:\6.@2 A haa, gqbkq paimq

pleasa sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)
in prescribed form at. :

Npta:
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